HIGH COURT OF HIMACHAL PRADESH AT SHIMLA

No. HHC/Rules/22(25)/83- Dated 15th May, 2005,
REGULATIONS FOR HOLDING DEPARTMENTAL
MINATION FOR D T TTS TO C 0]
DISTRIC ES.
NOTIFICATION

In exercise of (the powers conlerred by rule 2 read wilk Rule {8_ of the
Himachal Pradesh Judicial Service Rules. 2004. the Honble the Chief Justice and
Judges are pieased to make the following Regulations laying down the procedure
for the conduct of the Departmental Examination for Direct Recruits to the cadre

of District Judges.

Short utle i These Regulations shall be called the Himachal
= \ Pradesh Judicial Service (Departmental
Examination tor Direct Recruits to the cadre of Distrct
Judges), Regulations. 2005.

These Reguiations shall come into  force

immediately on its publication in the
official gazette and shall govern the Departmental
Examination in respect of direct recruits to the cadre
of District Judges appointed in the service after the
commencement of the Himachal Pradesh Judicial
Service Rules, 2004.

3-.}

Commencement

Definition . In these Regulations. unless there is anything
repugnant to the subject or context:-

(a) "Chairman" means the Chairman of the examination
Committee;

(b) "Committee” means the ¢xamination Commitice
constituted under these Regulations;

(c) “Chief Justice” means Chief Justice of High Court
of Himachal Pradesh :

(d)  .'Examination” means the departmental
examination under these Regulations;

(e) "Examiner” means the examiner appointed by the
Committee under these Regulations;

(f) “High Court” means High Court of Himachal Pradesh:






